“. IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

ORIGINAL APPLICATICN NC,1397/96

Between i«

G.Vijaya Kumar

L) App'licant

and

1. Union of India rep. by its
General Manager, SC Rlys, Rail
Nilayam, Sec'tad-500 071.

2. The Firancial Adviser & Chief
Accounts Officer, SC Rlys,

Rail Nilayam, Sec'bad-500 071,

Counsel for

Ceunsel for

CCRAM: -
THE HON'BLE

THE HON'BLE

.+« Respondents

the Applicant H Shri L.Nanda Kishre

the Respondents .Shri V.Bhimanna, $C for

SHRI H,RAJENDRA PRASAD : MEMBER (A)

SHRI B.S.JAI PARAMESHWAR = MEMBER (J)

Rlys

(Order per Hon'ble Shri B.S.Jai Parameshwar, Member () ).




Ny,

 (order per Hon'ble Shri BE.S.Jai Parameshwar, Member (y) ).

-

o ¢ taday -
This O.A. is taken up,on the basis ef the 1

dt,10-11-1997 of the counsel for the applicant.

2. In the said letter it is stated that the ap
Tunilisr
expressed his intention net te pr@ceeaiin the matter and

permicssion to withdraw the Original Application,

3. 7 Heard Sri Nanda Kishore, ceuncel for the ap;
and Sri V.Bhimanna, standing ccunsel fcr the respcndents

of the letter 4t,10-11-1997 of the cecunsel for the appli

is disposed of as withdrawn.,

4, ‘ Ne eorder as te cests,

*,///”////§ Me r (J)
B

Dated: l1lth November,

Dictated in

avl/

rtter

plicant

blicant
L In view

Fant, CA
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0+A.1397/96.
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1.

2.

3.
4.
5.
6.

7

pvm

The

General Manager, Unien of India,

SC Rlys, Railnilayam, secunder abad.

¢he Financial Adviser & Chief Accounts Officer,
SC Rlys, Railnilayam, Secunderabad-71.

Cne
One
One
One

one

copy to Mr,.L.Nanda Kishore, Advogate, CAT.Hyd.
copy to Mr,V.Bhimanna, SC for Rlys CAT.Hyd.
copy to HBSJP.M.(J) CAT.Hyd.

copy to DeR.(A) CAT.Hyd.

spare Cepy.
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